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that may be thrown open Jar cultiva-
tion; 

(cJ whether the elephants at the 
Samusang Forest Rcserv£" in Manipur 
have been withdrawn for opening the 
area for agricultural settlement; and 

(d) if not, whether Ihe reserve is 
to continue and the proposal for set-
tlement of reserve with landless 
p~asants has been dropped? 

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Three. 

(h) 330 acres are reserved for ele-
·phants in the Samusang Forest Re-
serve where about 200 acres would 
be fit for cultivation. Out of this area 
of 200 acres about 70 acres are under 
Il'ultivation. 

(e). No. 

(d) The reserve has to continue till 
some suitable aiternatvie land for the 
elephants is found. De-reservation of 
the land for settlement is not possible 
for the present. 

Cadappa-KarnoolCanal in Aadhra 

1408. Shrl Rami Reddy: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether the Andhra Pradesh 
'Government has 
ditional financial 
development of 
Cudappa-Kurnool 
bunda; and 

requested for ad-
assistance for the 

Ayacut under the 
Canal and Rajoli-

(b) if SO, the amount sanctioned as 
:assistance? 

·The Deputy Minister of Irrlratlon 
and Power (Shrl Bathl): (a) Yes, Sir. 
The Andhra Ptadesh Government re-
.q ucsted for an· additional allotment 
of Rs. 2 crores for improvements to 
Kurnool-Cudappa Canal and Rs. 1.27 
terares for the Rajolibunda Scheme. 

(b) An additional provision of 
Rs. 74 lakhs (Rs. 40 lakhs for K.C. 
Canal and Rs. 34 lakhs for j'tajoli-
bunda) during 1958-59 has been 
agreed to by the Planning Commis-
sion, out of which Rs. 2~lakbs f<lI' the 
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Kurnool-Cudappa Canal and Rs.· 20.4 
lakhs for the Rajolibunda scheme will 
-be the Central loan assistance provid-' 
ed the remaining amount is contri-
buted by the State Government. 

Integral Coach Factory, I'eramhur 

1409. 8hri Pangarkar: Wil' the 
Minister of Railway. be pleased to 
state: 

(a) whether the Integral Coach Fac-
tory at Perambur is working to Hs 
full cap:wity; and 

(b) if not, tht:' reasons thC'refor'! 

The Deputy Min;"ler of Railways 
(Shri Shahnawaz Khan): (a) Yes. 

(b) Does not arise. 

New Railway Lines In Bombay 

1410. Shri Pangarkar: Will 'he Mi-
nister of Railways be p,ehsed to state: 

(a) the names of the new railway 
lines recommended by the Govern-
ment of Bombay for inclusion in the 
Second Five Year Plan; and 

(b) whether the surveys fnr Ihese 
lines have been undertaken? 

The Deputy Minister q.f. Railway. 
(Shrl S. V. Ramaswamy): (8) A slate-
ment is placed on the Table. [See 
Appendix III, annexure No. IJ9]. 

(b) Surveys in respect of the 1011ow-
ing lines have been undertaken:-

1. Tarapore-Bhavnagar. 

2. Diva-Dasgaon. 

3. Udaipur-Himmatnagar. 

4. Samakhali-Malia. 

5. Bhaili-Bhadran and Sojitra-
Dholka. 

Diesel Can 

1411. Shrl M. C. Jain: Will the Minis-
ter of Railways be pleased 10 5tale: 

(a) whether it has been decided to 
put diesel ca~ on Panipat-Jind and 
Kurukshelra-Nanvana Sections of 
Northern Railway; 




